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Hon'ble Mr. K D, Saha, Member (&)
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Adjourned to 15.2.1996 for admission,

‘/(‘KD{a)

Member (&)

Hon'ble Mr. K.D.S3ha, Member (A)
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Heérd the learned counsel for the applicant
on the question of admission and imterim prayers. Ad-

journed to 19,01,1996 as prayed for by the learned

counsel for the applicant,
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“(x.D.Sana)
Member (&)

Hon'ole Shri N,Sahu, Memoer (A)

Learned counssl shrij Khursheed Akam
initiated arguments for admissiom It is noticed
that this case has already been heard by Hoﬁ'ole
Memoer (Rj Shri K.D. Saha. List it before his Bench
For admission on 23,1,96 at the request of the
learned counscl,

(Nesahu) 7f
Memoer (A)
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Shri Raﬁléiwgkaheudhary, the learned W e
boﬁndpl ?at,thi éppiiéént submits that Sup&lemiétary o
petition is being f;iod:taday,ftist this édes op 24}13%6
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